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5. Kerala My/s. Datta Tin Works, Cochin 28-3-1981
6. Rajasthan \lﬁ Associated Steel Industries 5-5-198:
ota . -

7. Utar Pradesh \IL;V Jainsons Coutaneis Mg, 10-6-1981
‘Works, Meerut

8. Dao. M/s. Narindera & Co., Dehra- 12-6-1981
Dun

9. Andhra Pradesh " Mfs. Sh. V. Shiva Ramakrishna 23-g-1981
Prasad, Hyderabad

1o, Punjab M/s. Economy Industries, 12-11-196¢

' udhiana :

1t West Beggal M/r. Premier ludl. Works. B-12-1081
Calqutta

2. Rajasthan M/s. Hulasi Metal Tadustries, 15-2-1981
Jaipur '

13, Himachal Pradesh M/s. Sarvashri V. K. Verma & 22-5-1982
S. K. Khanna

1y Biha A/s. Anand Steelmet lndustries, 4-U-1982
(Patna)

i5. Do Mjs. M.S.P. Industries, se0-1982
Jamshedpur

i, Alaharashira M/s. Bajsons, Hombay 30-U-1982

17. Do Mis, Kela Metalios & Engg., Nasik 30-6-1942

Price of R.F.O

2402, SHRI VITHTHALBHAIL
MOTIRAM PATEL @ Will the Mi-
uister of PETROLEUM, CHEMI-
CALS AND  VFERTILIZERS  be
pleased to state

(a) whether it s a fact that the
Gujarat Electricity Board and the
Government of Gujarathave requested
the Petroleum Ministry to reconsider
the price of Residual Fuel Qi supply
thirough Dhuvaran Power Station in
Gujarat cquivalent of coal ; and

(b} whether Govermment  have
accepted this demand made by the
Government of Gujarat; if not, what

are the reasons therelor ?

THE MINISTER OF PETRO-
LEUM, CHEMICAL AND FFERTI-
1IZERS (SHRI P. SHIV SHAN-
KAR) @ (a) Yes, Sir.

(b} Discussions with the Gujerat
Covernment are in progress.

Gas-based Petrochemical Complex
at Kauuas Gujarat

2499. SHRI VITHTHALBHAI
MOTIRAM PATEL : Will the
Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be

pleased to state :

(a) whether  Government  have
accepted the recommendations of the
Site Selection Committee to set up a
Gas-based Petro-chemical complex
at Kauuas near Surat

(b, whether 1t is a  fact that
Maharashtra has been given clearance
to start the project but the complex
proposed to be set up in Gujarat
has not received the clearance so far;

(¢) by when Governimert proposc to
constitute a task force to start imple-
mentatior of the Pewrochemical com-
plex of Kauuas in Gujarat : and
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(d) what are ths reasons for clear*
ing the project in Maharashtra and not
Gujarat ?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHAN-KAR) : (a) Yes,
Sir. Government have decided in
principle to set up a gas-baged
petrochemicals complex at Kavas in
Surat District.

(b) and (d) Investment appioval for
the propsed Gas Cracker Complex in
Mabharashtra is yet to be given.

(c) It has been decided to take some
preliminary steps such as selection of
technology, and to do some basic and
detailed engineering for the project. The
agency to implement the project is yet to
be decided.

Setting up of Gas-based Fertilizer
Plant in Gujarat

2494. SHRI  VITHTHALBHAI
MOTIRAM PATEL : Will the Minister
of PETROLEUM, CHEMICALS AND
FERTILISERS be pleased to state :

(a) whether it is a fact that the
Government of Gujarat has proposed to
set up the third Gas-based Fertilizer Plant
which is expected to cost Rs. 94 crores ;

(b) whether it is also a fact that the
proposed project will save about Rs. 100
crores of foreign exchange every year by
way of reducing import of fertilizers
besides ensuring utilization of Bombay
gas ; and

(¢) by when Government are con-
templating to clear the said project and
what are the reasons foi delay in the
clearance of the project ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICAL AND  FERTILIZERS
(SHRI DALBIR SINGH) : (a) The
Government of Gujarat
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has submitted a detailed proposal for
letting up a third gas-b<sed fertilizer
projec* as an expansion of the exist it g
facility at Gujarat Naimada Valley
Fertilisers Company at Bharuch .

(b) Indigenous production of
fertilizers always result in reduction of
imports,  thereby  saving  foreign
exchange.

(¢) A Working Group that hat gone
into the question of buildii g up
additional niticgerous capacity based on
the surplus gas from Bombay High /
Bassein fie Ids has recommended tFat it
would be more economical to build gas
based fenilizers plants in "le northern
areas of consumption by piping gas tc
these areas than to build plants near the
gas source en tie Wes* coast and
transport finished fertilizers to the
corsumirg arf&s. Government have
?ccordirgly decided to build one gas
based plant in Madhya Pradesh, onr in
Bajpsthan and four in Uttar Pradesh.
With the existirg plants ar d those urder
construction, Gujarat State is expected to
have a surplus of over 5 lakh torres
ofnitrogen by 1989-90 ard this surplus
will have 10 be transported to the areas
of consumption in the north.

In he light of these f?cts, there does
not appear to be, prima faru, a case for an
additional fertilizers plart in Gujarat,
despite the avpilabilitv of infrastructure
and associated f?cilities. However, the
Slate Goven inert of Gujarat has
submitted a detailed memorandum
recommer ding the proposal for the ihird
gas based plart and the proposal it being
processed for a decision.

Purchase of instruments for
ONGG

2495, SRR R MORAR-KA : Will
the  Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to stae :

(a) what is the total value of
instruments such as D.F.S. and Seismic
instruments purchased for the



